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s ". P ENTR L MINISTRATIVE TRIBUN
DRV . BANGALORE BENCH

P ' . ' ' - Second Floor,

. : . o ) . . Commercial CGomplex,
o . R o .~ . Indirenagar, .
: ' : ' BANGALORE =~ 560 O3u.

: Dated SAPR 1995 :

T Ap‘pmm}m NO.__ 900 of 1995, -

APPLBSANTS The Southern Region m.E.S.Employees Union end
| another represented by its Secretary Sri. Kanthara;u,

- V/s. | G.E(RF), Bellary Roed Hebbal Bangalore.

i
RESI(NDENES Under Secretary,ﬂ;nistry of Defence New Delhi
and others. . _

To. .

} Sri.M,$ lnandaramu,ﬁdvocate for
Co 1 %ri.B.L,Nandakumar,fdvocete,
by , { No.42, Second Main Road »Ganganager,
. ' o a Bangalore-sso 032.

v

Sy

iy e ‘ SubJect.L Forwardlng copies of the Orders passed by the
o . : Central Administrative Tribunal, Bangalore-38.
S o C L e XXX===

Please f£ind enclosed herewith a copy of. the Ordcr/
Stay CTder/Intcrlm Order, passed by this Tribunal ‘in the above
mentioned application(s) on_21= 03-1995. -
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ORDER

* *Phis application is not
(el e g o (b(—"ht"S

-maintainable.: The——appiicaits
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it e : ] S who .are aggrleved muségappear
: and not 7. 1n a represéntative:
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; Capa01ty- Applicatién is
: ,)i.‘,‘._.--}/'\d.\‘ .

; o . rejected.' Shri Anandarému, now
; " . E Y . . B o -

; says that he will- present
’ : - . : ’ &’V‘SX')‘ ' ’
: , % ' appllcatlon w1th all thé affec-
( ‘ :
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ted partles to the appchation.
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-Central Administrative Tri
’ Bangalore Bench
Bangalore.
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